CENTRAL -AD‘v‘:INISTRATI‘v’E CTRIBUNAL
UE R ML T A M TRrIMLE
- CALCUTTA BERNC
O.A. NO. 1391 of 1997 : o . Date of order: 12.7.1999
v . P . . - . ) ‘.
! D Furkavastha, Judicial Member

Preseﬁt: “Hon'bie . Mr.

"~ O RDER:

Mr Mukherje’e,' learned adiro'cate submits that he was

present . in ‘the Court when_ the'order ‘was fpassed'on 4.6.99, -but. it

is wrongly mentioned in’ the order that none appears for the applicant

and Afo'r the fespondenté. I have go'ne through the order and it is

found that none appeared on behalf of the appllcant and for the

respondents -on that date. Hence I do not f1nd any mlstake in that

+

- order. So, the prayer of correctlon is: re_]ected




